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- CENTRAL AMINIST’RATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

original application Noe. 133 of 1999
—r

V4
Jgﬁalpur, this the 2nd day of September, 2003

Hon'ble shri D.C. verma, Vice chairman (Judicial)
Hon'ble shri Anand Kumar Bhatt, Administrative Member

padam Lal, S/o. Late A. Lal,
aged 35 years, persel Porter, percel
office, Jabalpur. oo AEElicant

(By advocate - None)

1. Union of India,
Through Secretary,
peptt. of Railways,
chhatarpatil shivaji Terminus,
Mumbai.

2. pivisional Railway Manager,
central Railways,
Jabalpure.

3. Asstte. personnel of ficer (Tratfic),
central Rallway,
Jabaloure.

4. Ravindra Kumar pathak,
courlier clerk, Jabalpur.

5. Mohd. Kadir Khan,
percel Porter, Jabalpure.

6. Mohd. Moinuddin,
percel porter, Jabalpur.

all through Respondent No. 3. oo Respondents

(By Advocate - shri s.p. sinha for official respondents)

ORDER (oral)

By Anand Kumar Bhatt, administrative Member -

It has been observed that nobody is appearing for
the applicant, for the last soO many dates. It was infor-
med by the jearned counsel for the official respondents
that counsel for the applicant has passed away and there-
fore a notice was sent to the applicant which has been

returned unserved. The learned counsel for the respof-
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dents also submitted that the applicant subsequently
appeared in the selection test and has been selected for

the post.

2. May be it 1s because of that the applicant is not
interested in prosecuting the case. Accordingly the

original Application is dismissed for non=-prosecution.
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(anand Kumar Bhatt) (D.Cs Verma)
Adninistrative Member Vice Chairman (T)
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